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PAPERS LAID ON THE TABLE

Statement showing the Bills passed by the Houses of Partiament and
assented to by the President

SECRETARY-GENERAL: Sir, | beg to lay on the Table a Statement
{in English and Hindi) showing the Bills passed by the Houses of Parliament
during the Two-hundredth Session of the Rajya Sabha and assented to by
the President. [Placed in Library. See No. L.T.03/04]

REPORTS OF THE COMMITTEE ON PETITIONS
st TET fipy (SR we T ¢ ARiEw, & aofre sfafy & Preafafaa ofdes
(3o wr & A) ImRqa TR g ¢
{i Hundred and Nineleenth Report on the petitions signed
by Shri H.D. Shourie, Director, Common Cause, New Daelhi

and 273 others praying for early passage of the Delhi Rent
(Amendment) Bill, 1997 in Rajya Sabha;
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